
~ENTRAL ADMINISTRATIVE TRIBUNAL

ALLAH ABAD BENCH
ALL AHABAO

Centempt Petitien Ne. 68 ef 1994
IN

Original Applicatten Ne. 1513 .f 1992

Allaha a. this the 26th .ay ef July, 1996

Hen' Ie Or.R.K.Saxena, J.M.
Hen'ble Mr.O.S.Baveja. A.M.

Applicant : Sri K~ran Singh S/e late Sri Birkha Ram
r/e 117, Kishere Pura (Meenllawall Gali)
P.O. Vrinllaban, District - Mathur.
werking 8S SPM Leelallham, Vrin.aban, M.thura.

Reapenllent,a:Sri a.p.Tri ath!, Sr. Suptll. ef Pest Office.,
MathJra Pestal OJ.\Ii81 en, M.thura.

By Allvecate: Sri N.B.Singh.

ORO E R (ORAL)

Hen'ele Or,R.K,Saxena. J.M.

This centempt case was startell en the applicatien
ef Sri Karan Singh fer nen mmpliance ef the jullgment whl.ch
was lIelivere. by the Tri unal in O.A.Ne.1513/92 en 2-5-94.
The Directions were that the salary ef the applicant e
lIetermine. an. ~ayment ef salary inclu.ing arrear e g1ven,
It 1.s centen.e. en behalf ef the eppesite party that the
payment ef the salary ana arr-ears is ma.e anll thus cDmplJ.ance
is C tlnplete. The learne. ceunael ef the applicant Sri R.K.
Tiwari en the ether han. antenlls that arrears ef the salary
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Sri N.8.Singh an laahalf af the appasite party Clnten.s that
the .elay was cause. ecause first review a~plicatian
remaine. penlling,anll sec fl1.1y the ciillculatian .f salary an.
arrears af the military services af the applicant taak time.
It is surprising that in the ~resent age when the technalagy
has highly a.vancell, ~pasite party is taking plea af c aLcu Lat t e
-n af pay in tv. years. The lIelay appears ta have .een causell
in payment ut that ceu III be tha graun. f.r awar.ing any
relief in these pracee~ings. Since the camplianca af the
.rllera, n. lI.ubt belatellJis malls anll there 1I••s nat appear
t. De wilful .is.belliance. the matter c emes t. en.. IF

applicant feels aggreive. far .elaye. payment anll having nat

lIifferent remelly.

Contempt petltian is .isp.sell af ac~arllingly. Tne ',.
natices wh~ch were issuell ta the
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